
OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE
[SOUTH WEST) DWARKA COURTS

ORDER

Following officials are hereby deputed for summer vacations‘ 2026 :

Name Present piace of Deputed as such in Dates of
posting of the official the CourtlBranch of duty

Sh. Bhupesh
Kumar Gupta,
Reader

Reader in the Court of ‘Reader in the Court 20.06.2026
Ms. Shriya Agrawal, of Ms. Shriya
ASJ(FTSC)(POCSO) Agrawal,
(SW), Dwarka Courts, lASJ(FTSC)(POCSO)
New Delhi ,(SW), Dwarka Courts,

r,New Delhi _ ,_ ,

2 PA
Ms. Ratti Yadav,

PA in the Court of PA in the Court of 20.06.2026
Ms. Shriya Agrawal, Ms. Shriya Agrawal,
ASJ(FTSC)(POCSO) ASJ(FTSC)(POCSO)
(SW), Dwarka Courts, (SW), Dwarka Courts,
New Delhi ,_l\lew Delhi_ __ W

Ms. Gurpreet
Kaur, Ahlmad

Ahlmad in the Court of Ahlmad in the Court 20.06.2026
Ms. Shriya Agrawal, of Ms. Shriya
‘ASJ(FTSC)(POCSO)(S Agrawal,
W), Dwarka Courts, New ASJ(FTSC)(POCSO)(
Delhi SW), Dwarka Courts,
1 New Delhi ‘

Sh. Sunil Dutt
Sharma, JA(EC)

Reader in the Court of SPA in the Court of 15.06.2026,
‘Ms. Manu Goel Kharb, Ms. Manu Goel 16.06.2026
Special Judge(NDPS)- Kharb, Special Judge j‘&
02(SW), Dwarka Courts, (NDPS)-02(S\N), 17.06.2026
New Delhi Dwarka Courts, New

Delhi

Sh. Pradeep
Singh Bisht,
SPA

lsPA in the Court of SPA in the Court of l15.06.2026,
Ms. Manu Goel Kharb, Ms. Manu Goel 16.06.2026
|Special Judge(NDPS).- ‘Kharb, Special &
,02(SW), Dwarka Courts, )..ludge(NDPS)- i'l7.06.2026
New Delhi ,,02(SW), Dwarka

‘,Courts, New Delhi , ,_

Sh. Amit Kumar6 l

§PA

‘SPA in the Court of pPA in the Court of 15.06.2026,
Ms. Manu Goel K;harb, Ms. Manu Goel 16.06.2026
Special Judge(NDPS)- Kharb, Special |&
02(SV\!), Dwarka Courts, lUudge(NDPS)- 17.06.2026
New Delhi 02(SW), Dwarka

rCourts, New Delhi __

‘Sh. Sonu,
;JJAlAsstt.
‘Ahlmad

ourt of Ms Manu Goel Court of Ms Manu 16 06 2026
Kharb Special Goel Kharb Special
udge(NDPS) 02(SW) rJudge(NDPS)- 17 06 2026

Dwarka Courts, New 02(SW), Dwarka

’Asstt. Ahlmad in the lftsstt. Ahlmad in the ‘15.06.2026,
c . . . .I . ,l | . &

J - , P . .
tDelhi , l,Courts, New Delhi
o

J
l

Sh. Brijesh,
Orderly

rderly in the Court of Peon in the R&l 15i06.2026
Ms. Neelmani Sharma, Branch(SW), Dwarka to
JMFC(Nl Act)-04(SW), Courts, New Delhi 22.06.2026
Dwarka Courts, New *
Delhi

| x
A 4



9.
l
L

~10.

A C PA in the Court of Sh. ‘Ms. Shriya Agrawal, 62.06.2026 l
Ms. Chainika Ajay Gulati-l, District iASJ(FTSC)(POCSO)( o
Kohli, PA Judge (Commercial SW), Dwarka Courts, P9.06.2026

, _ Court-04) , New Delhi , g,
,PA in the Court of PA in the Court of f30.06.2026 '

' Ms. Shivali Bansai. ASJ- Ms. Shriya Agrawal, .
Sh. Girish, PA 02(SW), Dwarka Courts ASJ(FTSC)(POCSO)
. (SW), Dwarka Courts, 1

New Delhi

11

' * I PA in the Court of (PA in the Court of l15.06.2026 1
Sh.Ram Kishan, Sh.Sarthak Panwar, CJ- ;MS.Bhawna Rattan, , .
PA O2, (SW) Dwarka UMFC (NI Act-10) ‘

g 7 g lCourts. _ N _ j(SW) Dwarka Courts.

12.

l
i PA in the Court of PA in the Court of 16.06.2026 '

Sh Vaibhav Mehta ASJ FMS Bhawna Rattan, .
JMS-E'“'a' PA ‘(F1-'SC) (POCSO)-01, rirvirc (NI Act-10)

s. ,_ ,_ _ Z
, Sh. Ram Kewal, Orderly é)rderly in the Court

l l

; M i y (SW)Dwarka Court SW)Dwarka Courts. 1
'E2.06.2026

Sh Ram Kewal in the Court of Sh. pf Ms. Shriya ,0.
,Oraefl ' Anubhav Sharma. Civil Agrawal, 60.06.2026

A y Judge-01(SW), Dwarka ,ASJ(FTSC)(POCSO)
Courts (SW), Dwarka Courts, .

i _ g iNew Delhi _
..__.

!14. I

I lOrderly in the Court of lOrderly in the court 15.06.2026 1
|Sh.RohitGulia, ASJ of Ms. Manu Goel 16.06.2026 J

Sh. Pramod (SC-POCSO), Dwarka Kharb, Special )8. F
Orderly ‘Courts uudge(NDPS)- 17.06.2026 )

02(SW), Dwarka =
__ g g _ _ _ iCour_t§,Nevi_i Delhim , i

‘ Note:
1.

2.

Sh. Khumba Ram Meena, JA, EC-13060 shall work for weeding out purpose in bot

’ \l,lo]lN13l
/(Z~\ -S

h
the batches of Summer Vacations and compensatory leave in lieu of the additional
days of duty to be performed by him shall be granted as per Rules.
Officials mentioned above, at S. No. 1 to 8 only are entitled for Compensatory leaves
in lieu of the duty(ies) perform___ed by to ___ as against their names.

i’ "J, tux
I \

This issues with the prio_rf.ajp1p%roval of tht%t‘jl;_, _r{ncipal District & Sessions Judge (SW),
Dwarka Courts: New’ t?.))il'. 57:" ~ -——- F .;§>,,,_‘!;;,3 jtu’/fl ?>*l@~/1'

1U -, "'-l 2l]Q5 ~~ (BALWANT RA|B/1iTsA|_)
‘P vr

bl-r
""--_-1

_ / istrictJudge (Commercial Court-02)
‘ / Off .3 \\ wk" J,“ / Dtcerlncharge(Admn)(SW)

2 5 3]-7, _- 2 r5 6) é - -,~.§ warka Courts : New Delhi

.. . . . . . .A_dmn.llIDWKlP&TI2026 ‘_ Dated. $7.7/04/)__{

Copy forwarded for information and necessa1:y_a_c_tion to :-

No.. .

(J1-b€.A>NI~—\

6

O/0 The Ld. Principal District & Sessions Judge (HQ), Tis Hazari Courts, Delhi.
The Ld. Judicial Orficers concerned. Dwarka Courts, New Delhi.
The Ld. Principal District & Sessions Judge's (SW) Secretariat, Dwarka Courts.
The DDOIBr. lncharge, Vigilance Branch, R&l Branch (Layers), Dwargaflourts.
The Dealing Official, Admn.llll|l (for Personal Filefl&PIAC e)IMYERS
[Seat Tis Hazari Court Delhi l. ‘ ' S. I
The concerned officials. fa-\/1 9*-r

Officer Incharge(Admn.)(SW)
Dwarka Courts : New Delhi

‘ _  4 a-_


